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SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS
CRLMP. 24741- 24744/ 2014 in Crininal Appeal No('s) . 148- 151/ 2014
ANJUM KHAN & ORS. Appel I ant (s)
VERSUS
STATE OF U.P. & ANR Respondent ( s)

(for bail and office report)

Date : 06/01/2015 These applications were called on for hearing
t oday.

CORAM :

HON BLE THE CHI EF JUSTI CE

HON BLE MR JUSTICE A. K. SIKRI

HON BLE MR JUSTI CE R K. AGRAWAL
For Appellant(s) . Fakhruddi n, Sr. Adv.
Shakeel Ahmed, Adv.
. Sadi ya Shakeel , Adv.
For Respondent (s) . Gaurav Bhatia, AAG
. Garvesh Kabra, Adv.
.Gaurav Srivastava, Adv.
Abhi shek Chaudhary, Adv.

. K. K Tyagi, Adv.
.| ftekhar Ahnmad, Adv.
r M. P. Narasi mhan, Adv.

JS% $33% F=5%

UPON hearing the counsel the Court nmade the follow ng
ORDER

Lear ned seni or counsel for t he petitioner, on
i nstructions, seeks permission of this Court to withdraw the CRLMP
NCS. 24741- 24744/ 2014.

Per m ssi on sought for is granted.
Signature Not Verified

Digitally signed by
CRLMP NCS. 24741- 24744/ 2014 are di sposed of as wi thdrawn.
Ramana Venkata Ganti
Dat e: 2015.01. 06
15:04:09 I ST
Reason:

(G V. Ranana) (Vinod Kul vi)
Court Master Asstt. Regi strar



